FORM 23
[See Rule 84 (1) (a)]
(For use in Biennial Election when seat is contested)

Declaration of the result of Election under section 66 of the Representation of the
People Act, 1951, to the Council of States by the elected Members of the Legislative Assembly
of Haryana (State).

In pursuance of the provisions contained in section 66 of the Representation of
the People Act, 1951, read with clause (a) of sub-rule (1) of rule 84 of the Conduct of Elections
Rules, 1961, I declare that —

L Karamvir Singh Boudh, sponsored by Indian National
547/4, Preet Nagar, Near Durga Congress
Nursery, Barara, Ambala, Haryana-
133205

f Sanjay Bhatia, sponsored by Bharatiya Janata

HNo. 23-R, Ward No. 29, Partly Party
Railway Quarters, Model Town,
Panipat.

have been, duly elected to fill the seats in that House, of two members retiring on
09" April, 2026 on the expiration of their term of office. b

Place: Haryana Vidhan Sabha Secretariat, (PANKAJ AGARWAL, IAS)
Vidhan Bhawan, Chandigarh. RETURNING OFFICER
Date: the 17" March, 2026 for Biennial Election to the Council of States-2026
from Haryana

HARYANA VIDHAN SABHA SECRETARIAT

No. HVS-LA-352026 SO 15~ &7 dated Chandigarh, the 17 March, 2026.
Copy forwarded to :-

1. The Senior Principal Secretary, Election Commission of India, Nirvachan Sadan, Ashoka
Road, New Delhi;

2. The Secretary to Government of India, Ministry of Law, Justice and Company Affairs,

(Legislative Department) Shashtri Bhawan, New Delhi;

The Chief Electoral Officer, Haryana, Chandigarh;

Chairman of the Rajya Sabha, New Delhi;

Secretary General, Rajya Sabha, Parliament House, New Delhi;

Director of News Services, All India Radio, New Delhi;

A.LR. Station at the Headquarters of the State (Rohtak, Hisar, Kurukshetra and Chandigarh);

The Information Officer, P.I.B., New Delhi;

Shri Karamvir Singh Boudh son of Shri Rishal Singh, 547/4, Preet Nagar, Near Durga

Nursery, Barara, Ambala, Haryana-133205 (Haryana);

10. Shri Sanjay Bhatia son of Shri Jaidyal, H.No. 23-R, Ward N 29, Partly Railway Quarters,
Model Town, Panipat, Haryana; and

for information and necessary action.
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(PANKAJ AGARWAL, IAS)
RETURNING OFFICER
for Biennial Election to the Council of States-2026
from Haryana

HARYANA VIDHAN SABHA SECRETARIAT

Endst. No. HVS-LA-35/2026/ dated Chandigarh, the 17™ March, 2026.
Copy forwarded to all the Members of the Haryana Legislative Assembly for

information. /

(PANKAJ AGARWAL, IAS)
RETURNING OFFICER
for Biennial Election to the Council of States-2026
from Haryana
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(PANKAJ AGARWAL, IAS)
RETURNING OFFICER
for Biennial Election to the Council of States-2026
from Haryana

HARYANA VIDHAN SABHA SECRETARIAT

Endst. No. HVS-LA-35/2026/ § 9 g ? dated Chandigarh, the 17™ March, 2026.
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information. i
(PANKAJ AGARWAL, 1AS)

RETURNING OFFICER
for Biennial Election to the Council of States-2026
from Haryana
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EndstNo.HVS-LA-352026/ Y77 6 |

Endst.No.HVS-LA-35/2026/

Place: Haryana Vidhan Sabha Secretariat,

Date: the 09" March, 2026

Conduct of Election Rules, 1961
(Statutory Rules and Order)
FORM 7B
[See rule 10 (1) |
List of Contesting Candidates.

BIENNIAL ELECTION to the Council of States, 2026 by the elected Members of the
Legislative Assembly of Haryana.

Name of Candidate Address of Candidate Party Photograph of the
Affiliation Candidate
2 3 4 5

Candidates of recognised National and State Political Parties.

Karamvir Singh 547/4, Preet Nagar, Near ~ Indian National \

Boudh Durga Nursery, Barara, Congress LA AR
Ambala, Haryana-133205 ?

Sanjay Bhatia H.No. 23-R, Ward No. Bharatiya Janata £\
29, Partly Railway Party .a:@,
Quarters, Model Town, =
Panipat </

Candidates of registered political parties (other than recognized National and State
Political Parties).

Other candidate

Satish Nandal 270, Ram Gopal Colony,

Tau Nagar, Rohtak

Independent
e

(PANKAJFAGARWAL, IAS)
RETURNING OFFICER
for Biennial Election to the Council of States-2026

Avsroma
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Vidhan Bhawan, Chandigarh.

Dated Chandigarh, the 09" March, 2026.
Copy forwarded for information to :-

< )All Members of the Haryana Vidhan Sabha;
2. The Chief Electoral Officer, Haryana, Chandigarh (two copies);
3. Shri Karamvir Singh Boudh son of Shri Rishal Singh, 547/4, Preet Nagar,
Near Durga Nursery, Barara, Ambala, Haryana-133205 (Haryanay;
4. Shri Sanjay Bhatia son of Shri Jaidyal, H.No. 23-R, Ward No. 29, Partly
Railway Quarters, Model Town, Panipat, Haryana; and
5. Shri Satish Nandal son of Shri Sumer Singh Ndndal, 270, Ram Gopal Colony,
Tau Nagar, Rohtak, Haryana;

(PANKAJ AGARWAL, IAS)
RETURNING OFFICER
for Biennial Election to the Council of States-2026
from Haryana

Dated Chandigarh, the 09" March, 2026.
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(PANKAJ AGARWAL, IAS)
RETURNING OFFICER
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